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THAN HIGH

No. Estt.b2(v) l/w Al2Ot9lto4os

COURT. JO HPUR

Copy forwarded to the lollowing for information and necessary action:_
1.The Regtstrar-Cum-prinqpal Secy. Lo Hon,bte the Chief Justrci, RHC lodhpur/Bench, jalpur.
2.Th_e Seffetary to the Law I\4tnister, Government ot Rajasthan, jaipur.
3.P.S. to All Hon'ble ludges at todhpur.
4.The Prinopal Secy, to the Govt.,Law Department-Cum Legat Remembrance, Ralasthan, laipur.
5.The Secretary to the Govf. of Ral., Department ot Generaa Administration 1Cr.zj, :arpur.
6.The Secretary, Lokayukta, Sachivataya, laipur.
7.The Accountant Generdt, Ralasthan, Jaipur.
8.Ihe Regr5trdr Generat / Reqrsrrar (vrg.)/(Admn.)/(Rutes)/(Crd5s.)/(Exan.)/OSD(F&t)/(ludiciaj)

Raiasthdn drgh Court, toonpur ald Regrstrdr hq. At Dethi.g.The Regisfar (Admn.), Rajasthan High Court Bench, tarpur with the request to dtstribute the
copres ol thrs order to att the Hon,bte tudges.sitting at l;ipur through p.S., Flemb;r Secretary,
Rajasthan State Legat Services Authority and a the ludiciat Ofceis postia rn tne negisrry itJaipur Bench, laipur.

Date rO5.11.2019

jrs Deptt., taipur

nch, laipur

10.Shri Hukam Singh Rajprohit, Secretary, Law & lt.L.R., Law & Legat Affa
11.Spl.SFxretary, Law(Legat Drafting) & Jt. 1.R., Law Depariment, laiplur.
12.The Dl, larpur Metropolitan/Treasury OfFrcer, Jarp!r_tueuogolitaa. -
13.The Orrector, Ratasthaf State ludiciat Academy, lodhpur.
14.A.O.1., Cldssr'rcaUol Sechon (Webst!e), Rajasthan Hrql. Court, lodhpur/Be
15.All admrn stratron secttons.
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